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No. DJA/TrgJFC/Batch-XIV (DHJS)/1665/2023/*1 \ 11. Q 22"‘ September, 2023

To, ~ - D
1. The Principal District 8:. Sessions Judge, New Delhi, PHC.
2. The Principal District & Sessions Judge, South, Saket. _
3. The Principal District & Sessions Judge, South-West, Dwarka.

\4/ The Principal District & Sessions-cum-Spl. Judge (PC Act) (CBI), Rouse Avenue
5. The Principal Judge, Family Court (HQs), South-West, Dwarka. ‘

Sub.: Practical Training of Newly Appointed Officers of DHJS from the Bar w.e.f.
03"‘ October to 13"‘ October, Zll23~(exccpt 6"‘ and 7"‘ October, 2023).

Respected Sir/Madam, '

As per. the Judicial Education 84 Training Programme Calendar 2023, two (2) newly
appointed DHJS Officers frornthe Bar are required to undergo Practical Training by -way
of Court attachment in District Courts. Therefore, it is requested that the newly appointed
DHJS Officers (under training) may kindly be attached as per schedule enclosed as
Aiinexurc ‘A’, w.e.f. 03f" October to 13"‘ October, 2023 (except 6"‘ and 7"" October,
2023). P , -

The Mentor Judicial Ofiiccrs be requested to interact and suitably guide the Trainee
Judicial Officers about the issues and challenges faced by them in theirjurisdiction.

If the Mentor Judicial Officer with whom the Trainee DHJS Officer has been
attached, happens to be on leave or is unavailable due to any administrative/ancillary
reason, the Trainee Officer may kindly be attached with the Link Officer/another Judicial
Officer of similar jurisdiction in your district. In case the Mentor Judicial Officer is
transferred, the Trainee Officer 'may be attached with the successor Judicial Officer. In such
an eventuality, copy of- the order of attachment may kindly be sent to the Academy for
information and record. I x E

With regards, I ' - A
.- Yours faithfully,

Q AEfncI.:As above Q I
r. Aditi Choudhary)

No. DJA.lT1Tgi/FC/Batch—XIV (DHJS)/I665/2023/ 22"“ September, 2023 l
Copyto: '
The Trainee DHJS Officers. \

A ' " (Dr. Aditi Choiidhary)

DELHIPJUDICIAL ACADEMY
4 (High Court ofDelhi) '

_ D-‘Y-J-S j . - Sector-14, Dwarka, NewDelhi-110078
Director (Academics)!
Chairperson (Qfficiating)

Oil-28036501 (0)
011-20892191 (0)
moi: <ljii@nic.in

OFFICE OF Tl,-_llE_\'l-TJRINIGIPABDISFFRIGT»8118ESSIQNSJUDGEiCUMr$PE@|AL gum E
lPc Aerieai)’¢Fib‘ii§iéiWi7?éii‘tie:'oi§fl+iie?r;e6u rim Céillll l5il;lE~X,~1N'E3Vliii?)'l§'Ll'Hl 6'* . _ I _,

No.JOTP/RACC/GazJ202_3l '»>,%3>r -v Dated; Delhithe Q gtltgg la/3
Copy forwarded for Informationrandiiieceesaiiy»action to:-

1. The Ld. Judicial Officers concerned, RACG, New Delhi '
2. The Branch In-charge, Admn, Pool Car, Care Taking. Facilitation-Gentre RACC New'Delh‘

,_,a./The Web-site Committee, TisiHazari courts, Delhi. A < ' ' ' L
4.ThP.S. ' -Dee“ to Ld Principal District & Sessions Judge-cum-Spl.Judge (PC1AQt)(eB|)' C, New

' 1;» 04.»;
_ (Arun Bhardwaj)

. _ , I OtfiG_e.r:lnichalgig-‘§;Judl.)'
I ff" Pll'lElE?,l§,5l§tii¢¥i€§§§@§éi9ns

Encl: As Above _, g
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Court Attachment ofTraiiie“e¢Jtt‘diciali0t7ficers ofDHJS
w.e.f. 03“! October it-9':-_ligigiqetober, 20,23

(except for 6"’ :&' 7”‘ October, 2023) '

ff, F:

ii [ff
it ,4‘ <$€-

Annexurc 'A'

i, \~'l,)1.4' 1

i i Name ofTrainee Name of Judicial Officer attached with (ilourt Complex I AgafsrintSpecial Judge (PC Rouse_ _ _ Officer ‘ ' .
Mr. Ashwini Kr. Sarpal D venu

A 6
I 03 October,

I 2023

Ms. Chhavi Kapoor ASJ (POCSO) ‘New Delhi PHC 2023

Ms. Vineeta Goyal
i District Judge D ‘

_ (Commercial-Cou
rt) New Delhi PHC

09 October,
2023

Mr Ashish Rastogi Ivir. Sudhir Kumar Sirohi I
‘ Special Judge
_ '(NDPS)__

New Delhi PHC
I 10 October,

p 2023

Ms. Shefali Barnala Tandon
New Delhi

‘ ll October,
“PRC” \. 2023

Mr. Harish Kumar Judge, Family Court New Delhi Pl-IC
If 128613

Mr. Bhardwaj I
Special Judge (PC if A‘ '_ 03 October,i Rouse Avenue 7’ 2023

Ms. Pooja Talwar ASJ (rocso) South-West Dwarka ; 2023

H Ir . - ll’ District Judge(Commercial CoMr Pankuj Gupta
) SontlFWest Dwarka

it Q9 October,
l ' 2023 1

2 Mr SudecpRa_iSain1 '~ r A f -_ .“fi. Special Judge
Ms. Chetna Singh (NDPS)

South-West Dwarka
I l0 October,

2023

Mi". Jagdish Kinnai‘ PO MACT
South—West Dwarka

D l l October,
2023

Mr. Vipin Ki'.Rai Judge, Family Court South-West
Dwarka

12&13

I ixlll

_i

4 8: 5 October,

I October. 2023

4 & 5 October,

_I October, 2023


